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certainly put forward all the facts in 
reply to that. 

Sbrl CblDtamaai PuaJcrabl: May I 
know whether it is a fact that the 
English language papers in the States 
are getting more advertisements from 
the Government of India than the 
language papers in the States and, It 
110, may I know whether any com-
plaint by the AlNEC has been receiv-
ed by the Government? 

Dr. KeDar: I am not aware of IIDT 
complaint that EnlliBh papers He 
receiving more advertlsementa In the 
States, but generally speaking, this 
has been voiced In Parliament, that 
language papers are getting less 
money for advertisements, which Is 
alao true. 

8brI CblDu-i PuaJcrabl: Why? 

Mr. SpeU:er: Order, order. I can 
iillow generally only one supple-
mentary to one hon. Member. 

8brl BnIJ Raj SlDcb: Is it a fact 
that Government are ,iving adver-
tisements to one political party main-
ly, which is havin, Its branchas in aU 
the States in India, now? 

Dr. KeKar: No, Sir. It is not true. 

Sbri C. JL Patlabbl BuIaD: Is IUQ" 
preference &iven to Indian advertill-
inll firms so far as the Government 
advertisements are concerned? 

Dr. KeIIkar: We are tryina to en-
couralle Indian advertising a,encies to 
the best extent possible. or course, 
this cannot be done in a rillid way, 
because there are advertisers wbo 
bave a tradition and who are not al-
ways able to help Indian advertisers. 
Indian advertisers also must have 
sufficient 8tandln& and experience to 
CUT)' out the work, but by and larp, 
we have been doinll it and I am lied 
to say that a number of Indian ad-
veniainll BllCncies are cominll up and 
becominII more and more establiahed. 

1IIr. S .... er: Next question. 

SJuI ...... fOH-

1Ir. 8pe11i1er: I am lOrry I cannot 
allow. When I call the nm question, 

some Hon. Members stand up and 
want to put a question. What can I 
do? 

Sbri Morarka: I got up earlier. 

Mr. Speaker: I am not goinll to 
aUow. 
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Shrl Morarka: May I know, when 
these advertisementa are &.iven on be-
half of autonomous corporations, whe-
ther they are &.iven by the Govern-
ment or by the corporations them-
selves? 

Dr. KesIrar: 'I.1lu!re is DO definite 
rule about It. A number of adver-
tisements are liven on behalf of the 
Government and a number 01 
corporations are &.ivin8 their own 
advertisements. 

II:QOrt 01 TeIIaeeo 
+ "In. f Slid D. C. Sb.uma: 

\SbrI Itqbaath SlaP: 
Will the MInister of C--'" J 

IIIdastr7 be pleased to atate: ~ 

(a) whether It is a fact that IDdJa 
has broken all previous reeonIII .. 
tobacco ezport:a; 
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(b) the total quantity of various 
typea of tobacco exported during the 
'JaBt year; and 

(c) the steps taken or proposed Iio 
be taken to keep the export trend 
lip? 

The Depa&7 Mbd8ter of Commefte 
lUI4 IDdllStrJ' (Sbri SaUah CIwadra): 
(a) Tobacco exports recorded the 
hI,hest ftgure in the year 1958. 

(b) and (c). Two statemeniB are 
placed on the Table of the House. 
[See Appendix I, annexure No. 88]. 

8bri D, C, Sbuma: From the atate-
ment I find that the Government is 
going to undertake a tobacco growing 
project with the assistance of a Ger-
man tobacco opert tor procIuclnjr 
tobacco suitable to the German taste. 
May I know whether this tobacco 
growin, project will be established? 

Sbrt SaUah Chandra: A German 
expert came to India about a year and 
a hall ago and in Guntur district we 
established a live-acre farm and tried 
some experiments. This year the 
.,xperiment is bein, tried On a larger 
scale on 100 to 150 acres. U the 
results prove satisfactory we may be 
able to produce tobacco which will 
meet the requirements of the German 
market. 

Sbri D. C. Sbuma: It is mentioned 
that tobacco is displayed in inter-
national exhibits and trade tBin. May 
I know where it has been exhibited 
so far? 

8bri SaUah CIIaDdft: It ill displayed 
in every international exhibition and 
fBir In which India participate.. 

8bri Ka.manaOI.ul CheUlar: Is It a 
tact that in the latter half of 1959 
tobacco exports had gone down, 
especially the eXPOrts to Japan, and, 
if so, what steps Government are 
taking to improve the export to Japan 
.... hlch i. a traditional marlret tor 
Indian tobacco? 

8bri 8a&IaIl CIIaadra: There has been 
some fall In the export ot tobacco in 
11169 not so much due to ~ aports 
to Japan .s to the United Kinlldom 

which has purchased larger quantities 
from Rhodesia and Nyasaland and 
other countries in Africa. And that 
has resulted in the accumulation of 
Natu tobacco stocks. In fact, most of 
the exports are Virginia lIu-cured. 

8bri NaaJap .. : May I know the 
names of the countries to which 
chewinc tobacco is exported? 

8bri eatlll! Clwldra: The exports of 
tobacco tor chewlnjr purposes were 
about 75 Jakh lbo. In January to 
November, 1959. I cannot live the 
names of the countries Just now. 

8bri Jaaeblm AI .. : In the lint part 
of the statement it is sald that tobacco 
monopolies and clprette manufac-
turers In toreica countriea are sup. 
plied with samples. The real Indian 
ciprette manufacturen with complete 
Indian capital and management are 
only one or two ani there is a com-
plete monopoly by the forelcaera. 
Then there are also tobacco mono-
polies. May I know It Govemment 
is watching the situation in such a 
way that !IObacco monopollel and 
forelca manufacturen eet tobacco 
from us a t fair prices? 

8bri 8atIIII CIwadra: Tobacco Is not 
grown only in India. It I. crown in 
many countries of the world and the 
international prices determine to • 
large extent the prices in this coun-
try also. 

8brl P, C. aor-h: Is it a fact that 
the tobacco growen of Andhra Pra-
desh are facing a serious economic 
crisis on account of the buyen of the 
exporting houses retualn, to pun:haaa 
thelr tobacco? 

8bri 8ada11 CIIaadra: The preaump. 
tion of \be hon. Member I. not cor-
rect. There Is not much of • crisis, 
There wu lOme accumulation of Natu 
tobacco. But al I sald, out of Ute 
aeeumuIation of about 8 mllJlon 1be . 
lometime ago, about 7 million 1ba. have 
been lifted by now. There Is ...... 
hardly 1 mllllon lbe. In stock. 

8 a1~  From the state-
menIl, I lind that export of V1rPnIa 
ftu-cured tobecco hal fallen from 
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Rs. 9 trores to Rs. 6'5 crores. In 1958, 
11'0387 crores Ibs. were exported valu-
ed at Rs. 1355 lakhs. In 1959, it has 
come down to 6'5 crores n.s. valued 
.t Rs. 1166 lakhs. What is the reason 
for the short-fall and to which coun-
Vy has the export diminished? 

Shri SaUsh Chandra: It can be at-
tributed to two reasons. Firstly, there 
are crop variations. The size of the 
crop is different from. year to year. 
A portion of tobacco crop was spoil-
ed this year due to excessive rains at 
• particular moment of time. Second-
ly, as I said just now, U.K. purchased 
more tobacco this year from Rhodesia 
and Nyasaland. 

Shrl D. C. Sharma: May I know 
.... hy no In:iian tobacco is used for the 
manufacture of mixture for pipes? 
May I know what is going to be done 
to use Indian tobacco for this pur-
pose? 

Shri Satlsh Chandra: If some par17 
comes forward to produce that mix-
ture, we shall certainly give a 
llcence. 

Dlsplaeed Persoas .t Sea1dah StaU. 

1+ r Shrl S. M. Banerjee: 
OJ'71. « Shri Tanpman!: 

L Shri D. C. Sharma: 
Will the Minister of RehablUfaUon 

and Minority Allairs be pleased to 
refer to the reply given to Starred 
Question No. 360 on the 27th Novem-
ber, 1959 and state: 

(a) whether displaced persons have 
since been shifted from Sealdah Sta-
tion; and . 

(b) if so. the number of families so 
shifted? 

The Depoty Minister of Rehabilita-
tion eShrl P. S. Naskar): (a) and (b). 
Out of 479 displacej families squatting 
at Sealdah Station premises on the 
27th November, 1959, 87 families 
have been dispersed. I may add that 
we have been il,lformed by the State 
Government that another 82 fami-
lies will shortly be removed from 
tbe Sealdah Station. 

Shri S. M. Banerjee: In reply to tbt 
previous question, the hon. Minister 
said that about 400 to 500 families stu! 
remained. I want to know how Ion. 
it will take to rehabilitate all the 
refugees who are there in the Sealdall 
Station', 

Shrl p, S. Naskar: As I stated, out 
of those 500 families, about 87 f"""" 
lies have been removed and 82 wiD 
be removed. So, the net number wiD 
be 310 familie. which wi'.! remaiD. 
The State Government is !ioing every-
thing possible to remove them from 
tJhe Sealdah Station, I may add that 
the displaced families are reluctant to 
leave the Sealdah Station, becauae 
they have some income there. 

Shrl TangalllAlli: In reply to • 
previous question, we were told that 
there was a decision between the Ce .... 
tral Government and the State Gov-
ernment not only about the Sealdah 
Station refugees, but others also, Ma7 
I know the nature of the decision 
about the complete evacuation of 
Sealdah Station refugees or provid-
ing alternate employment to .... 
Sealdah Station refugeesT 

Shri P. S. Naskar: The nature of 
the decision Is that the State Govem-

. ment will persuade the displaced 
families squatting at the Sealdah Sta-
tion to go back 110 their original place 
of rehabilitation. So flir as those 
who are not displaced persons, t.e., 
those who do not have the documenb, 
are cancerned. the State Government 
have their own scheme to dispene 
them from the Sealdah Station. 

Shrl D, C. Sharma: Since the mat-
ter has been pending for a very 
long time, may I know what are the 
hurdles in the way of the Govern-
ment in clearing the Sealdah Station 
of the refugees? 

Shrl P. S. Naskar: This has not been 
pending for a very long time. A year 
ago' the number of families was more 
tha;" 1.000. The present number is 
about 300. So, we have dispersed 
about 700 families in a year. About 
the remaining 300 families, the State 
Government do not want to give more 
priority than the camp Inmate. 




